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CE.NTBAL ADPIINISTRATIJC TRIBUNAL
principal blnch

nlu dllhi

,  ̂ Date of decision 14,6.96
OoA. No.1180/96

Hon'ble Smt-laksh^i Suaainathan.. I^nibar (3)

1  Sh. Oassant Singh
S/o Shri
R/0 27, Moharranadpur,
Govt. Colony, R.K.Pi.ram,
New Delhi-SB

2. Shri Kalu Ram
S/o Shri Bunde Ram
R/J3 27, Mohammadpur n«ihiG^vUColany, R.K.Puran,. Nay Dalhi.

(By Adv/ocate Brs Maera Chhibber )
V/s.

of India through Secretary,
mniatry of Lay, Shaatri Bhayan,
Ne u De 1 hi,

Union

2  Director of Lstatas,
Nirraan Bhauan, Neu Delhi

.  Applicants

RgBponde nts

n p n E R (ORAL)v

(Hon*blQ SrataLakshrai Syaminathan, rOerabar (0)
nra l^ara Chhibbar, laarnad aoynaal aubmita that

tha applicant ,yho la alao praa.nt In Couct,la no ionpar
interested in pursuing this case, and seeks perraissi
withdraw the O.A.

The O.A. is dismissed as withdrawn.

(Snjt.Lakshrai Suaminathan)
Cteraber (O)
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